[ 5 August, 2022 ]

DR. V. SIVADASAN (Kerala): Sir, | also associate myself with the Special Mention
made by the hon. Member.

SHRI SANDOSH KUMAR P (Kerala): Sir, | also associate myself with the Special
Mention made by the hon. Member.

Need to settle the pay and wage revision of the employees of BSNL

SHRI ELAMARAM KAREEM (Kerala): Sir, the entire employees of BSNL are
concerned due to the non-settlement of Pay Revision of the Executives and Wage
Revision of the non-executives. This is a very serious issue and thousands of
employees are suffering due to this. At present, BSNL is a loss-making company. But
it is not due to the fault of the employees and workers in it. For example, procurement
of 2G mobile equipments was denied to BSNL from 2007 up to 2012. This was the
period when the country witnessed an exponential growth in mobile services. So,
BSNL was unable to take advantage of this growth. Even today, BSNL has not been
able to launch its 4G service, while the private operators are getting ready to launch
their 5G. Firstly, BSNL couldn't upgrade its 49,300 4G compatible BTSs, tor
launching its 4G service. Had this upgradation been done, it would have enabled
BSNL to launch its pan India 4G service, at least two years ago. Denial of technology
to BSNL is the most important reason, which has immensely retarded the company’s
growth. Road blocks created in BSNL's procurement of state-of-the-art equipments,
denial of 4G technology, denial of level-playing field are the main reasons of the
present financial condition of BSNL. The employees are making their fullest
contributions for the revival of BSNL. At the same time, the Government has to
ensure that the 3 Pay/Wage Revision of the Executives and Non-Executives is
settled at the earliest. Thank you.

SHRI M. SHANMUGAM (Tamil Nadu): Sir, | associate myself with the mention made
by the hon. Member.

DR. FAUZIA KHAN (Maharashtra): Sir, | also associate myself with the mention made
by the hon. Member.

DR. SANTANU SEN (West Bengal): Sir, | also associate myself with the mention
made by the hon. Member.
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DR. AMAR PATNAIK (Odisha): Sir, | also associate myself with the mention made by
the hon. Member.

SHRI A. A. RAHIM (Kerala): Sir, | also associate myself with the mention made by
the hon. Member.

SHRI BIKASH RANJAN BHATTACHARYYA (West Bengal): Sir, | also associate
myself with the mention made by the hon. Member.

DR. V. SIVADASAN (Kerala): Sir, | also associate myself with the mention made by
the hon. Member.

DR. JOHN BRITTAS (Kerala): Sir, | also associate myself with the mention made by
the hon. Member.

Need for reservation for women in Parliament and Legislative Assemblies

S1. G 9= (3A1SE) : JElgd, H 33% Afeel WREv [dd bl 698 H Slog 9 Sog
UTRT BRI AT BRAT Gl 9RA & TR FGE 3R S TD Gl AlSAT ARIHHRU]
& Y 39T €6 Hebod USRI B 8, R WIRd &I W & 75 99 & dra W)
33% Hfeel Hxervr foel e # ytRd =81 81 U7 &1 81 379 § hdd WRPR A Tal,
afeth e P 8 AT SR IT6! W¥cly urfcdi | {479 3Ry ol g fb 89w
TholC BN Aleell WReTvT et o1 Ho # uTRd |

AR, TR, 2018 H NS DI AL FHT 1 A1 g w1 41 Tl qe-1geh
Sil 1 ATg | FIHANT I Yeb UATa TR bl 9 U ol /i Y fh AR 4
33% HAfEe WREv |de AR GRI g |quisti § o fHar Sgl ga=r & 78,
A qg #3141 T USRS Sl 7 22 ISR 3R & F 1 I[ST1creh Gell & urd
IS ST g & 22 IR dedi @1 9ot ok w9 # Afger wrevr f[de o wiRa
HR P foIg TS A1 &S Sl - GHAT W) STl 99 2019 & gAE] H AL
g HAT 2l T USRS SNl 7 33% AT HRET0T d1] STl Sl Bl Al AHT Hlei
R I fepa|

THE VICE-CHAIRMAN (SHRI SUKHENDU SEKHAR RAY): Dr. Patra, your Hindi
speech does not tally with the English version.

1. 9fRa U= WX, U0R SHUR-Id 81 T 8, because | am giving the translated
version. The content is exactly the same, as you can see.



